CENTRAL ADMINISTRATIVE TRIBUNAL : -‘f;;
PRINCIPAL BENCH, NEW DELHI (

O.A.NO. 2174/95

New Delhi, this the day of 30th August, 1999

Hon'ble Mr. J.L.Negi, M (A) R

Sh. Diwan Chand/ S/0 sh, Bihari Lal,
R/0 L-26, H.N,. B, Railway Colony,
Broad Gauge, Bhatinda Punjab.

---=--Applicant,
(None for applicant)

VERSUS

1. Union of India through
General Manager, Northern Railway,
Baroda House, New Delhi,

2. Divisional Mechanical Engineer,
Northern Railway, D.R.M.0ffice,
Pahar Ganj,New Delhi,

3. Sr. Divisionsal Mechanical Engineer-I,
Northern Railway, DRM Office,
Pahar Ganj,New Delhi,
------ Respondents,
(By Advocate: Mmr. B.S.Jain)

ORAL (Oral)

By Hon'ble Mr, Justice R.G,vaidyanatha, vc ()

This is an o0lg Case pertaining to the year 1995,

None 4w appeared on behalf of the applicant. oa jig L

dismissed for non-prosecution., No order as to costs,
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